SL FILING NO

NAME OF PETNR./APPEL

ORISSA HIGH COURT

FILING REPORT ASON :03/06/2020

COUNSEL FOR PETNR./APPEL

PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0003748/2020
2 BLAPL/0003749/2020
3 BLAPL/0003750/2020
4 BLAPL/0003751/2020
5 BLAPL/0003752/2020
6 BLAPL/0003753/2020
7 BLAPL/0003754/2020
8 BLAPL/0003755/2020
9 BLAPL/0003756/2020
10 BLAPL/0003757/2020
11 BLAPL/0003758/2020

LOKANATH BEHERA @ LUCKY
VS

STATE OF ODISHA
MARKANDA SADANGI
VS

STATE OF ODISHA
SURAI KISHKU

VS

STATE OF ODISHA
KAFUA @ CHITTARANJAN KANDI
VS

STATE OF ODISHA
SATRUGHANA BARIHA
VS

STATE OF ODISHA
BIREN DAS

VS

STATE OF ODISHA
RAJU LOHAR

VS

STATE OF ODISHA
DHANAPATI GOUDA
VS

STATE OF ODISHA
DIBAKAR MALIK

VS

STATE OF ODISHA
GEGU MALLICK

VS

STATE OF ODISHA
RAJU @ RAJENDRA MALLIK
VS

STATE OF ODISHA

MRUTYUNJAYA PRASAD DEBNATH
VS

TARA PRASAD MOHAPATRA
VS

TARA PRASAD MOHAPATRA
VS

BISWARANJAN DALAI
VS

JAYADEBA BEHERA
VS

MANORANJAN MISHRA
VS

ARIJEET MISHRA
VS

NIHAR RANJAN SAHOO
VS

JAGANNATH KAMILA
VS

AMULYA RATNA PANDA
VS

DEEPAK KUMAR SAHOO
VS
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SPL.TASK FORCE /16 /2020
0

I

PURI TOWN /82 /2018

0

"

MURUDA /110 /2020

0

"

BALIKUDA /119 /2016

0

"

PATNAGARH /248 /2017
0

I

MARINE PST TALCHUA /21 /2020
0

"

KALIAPANI /2 /2020

0

"

BOIPARIGUDA /116 /2019
0

I

NILGIRI /19 /2020

0

"

DARINGBADI /40 /2020

0

"

MAHAKALPARA /153 /2019

0
"
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12 BLAPL/0003759/2020 SAYED USMAN ALLI @ TITOO DEEPAK KUMAR SAHOO KENDRAPARA /139 /2017
VS VS 0
STATE OF ODISHA I
13 BLAPL/0003760/2020 SUPER @ MOHAMMAD RRASID PARTHA SARATHI NAYAK DHENKANAL TOWN /59 /2020
VS VS 0
STATE OF ODISHA I
14 BLAPL/0003761/2020 LAXMAN KERKETTA PABITRA KUMAR NAYAK CHANDIPOSH PS /8 /2018
VS VS 0
STATE OF ODISHA I
15 BLAPL/0003762/2020 TIA @ MOTILAL MOHANTA BIJAY KUMAR MISHRA BARIPADA SADAR /92 /2017
VS VS 0
STATE OF ODISHA I
16 BLAPL/0003763/2020 TUTU @ DEBASISBARIK P.PRAVASH CH.JENA BEGUNIA P.S. /117 /2018
VS VS 0
STATE OF ODISHA I
17 BLAPL/0003764/2020 PADMAN PANGI MANORANJAN PADHY SEMILLIGUDA /20 /2020
VS VS 0
STATE OF ODISHA I
18 BLAPL/0003765/2020 SANTOSH RAY MANORANJAN PADHY SEMILLIGUDA /20 /2020
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0003766/2020 ABHINASHH PANDA P.K.ROUT JAGATSINGPUR /128 /2020
VS VS 0
STATE OF ODISHA I
20 BLAPL/0003767/2020 LAXMAN SUNNA @ SUNA ARIJEET MISHRA DEOGAON /19 /2020
Vs VS 0
STATE OF ODISHA I
21 BLAPL/0003768/2020 JAGA @ BIKRAM BALA @ BIKRAM KISHORE BANSAN KUMAR NAYAK MANCHESWAR P.S. /157 /2019
VS VS 0
STATE OF ODISHA I
22 BLAPL/0003769/2020 ROHITA NAYAK SSRAY-2 DHARAKOT PS/97 /2018
VS VS 0
STATE OF ODISHA I
23 BLAPL/0003770/2020 BHIMA WANJAMI R.N.BISWAL KALIMELA /29 /2014
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VS VS
STATE OF ODISHA

24 BLAPL/0003771/2020 BRIJMOHAN GUPTA RAJB RATH
VS VS
STATE OF ODISHA

25 BLAPL/0003772/2020 GIRISH CHANDRA BINDHANI SATYA NARAYAN MISHRA-4
VS VS
STATE OF ODISHA

26 BLAPL/0003773/2020 AJAYA @ JTU SWAIN AMITAV TRIPATHY
VS VS
STATE OF ODISHA

27 BLAPL/0003774/2020 ANIL LOHAR P.K.SAMANTRAY
VS VS
STATE OF ODISHA

28 BLAPL/0003775/2020 TUSHAR RANJAN BARIK AMITABH PRADHAN
VS VS
STATE OF ODISHA

29 BLAPL/0003776/2020 LACHHU KHARA ASIT KUMAR JENA
VS VS
STATE OF ODISHA

30 BLAPL/0003777/2020 PARSURAM KHARA ASIT KUMAR JENA
VS VS
STATE OF ODISHA

31 BLAPL/0003778/2020 SRINU KHATA ASIT KUMAR JENA
VS VS
STATE OF ODISHA

32 BLAPL/0003779/2020 GURUA PIDIKA JK.KHUNTIA
VS VS
STATE OF ODISHA

33 BLAPL/0003780/2020 TAPU @ TAPAN KUMAR SETHI RAJB LOCHAN MISHRA
VS VS
STATE OF ODISHA

34 BLAPL/0003781/2020 BABULA NAG RAJB LOCHAN PATTNAIK
VS VS
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0
1"

110

0

I

BASUDEVPUR /120 /2020
0

I

HANDAPA /31 /2020

0

"

TANGARPALI /117 /2019
0

"

DHANUPALI /106 /2020
0

"

PODIA PS/9/2018

0

"

PODIA PS/9/2018

0

"

PODIA PS/9/2018

0

"

BANDHUGOAN /22 /2009
0

I

JALESWAR /159 /2020

0

"

JEY PORE SADAR /214 /2018

0
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STATE OF ODISHA I
35 BLAPL/0003782/2020 DEBA GARADA RAJIB LOCHAN PATTNAIK JEY PORE SADAR /169 /2019
VS VS 0
STATE OF ODISHA I
36 BLAPL/0003783/2020 BANDHUA BEHERA SP.DASH RARUAN /65 /2019
Vs VS 0
STATE OF ODISHA I
37 BLAPL/0003784/2020 FAKIRA NAIK SURESH KUMAR JENA BANARAPAL /45 /2020
VS VS 0
STATE OF ODISHA I
33 BLAPL/0003785/2020 BHIKARI CHARAN SAHU SANJAY KUMAR PRADHAN KABISURYANAGAR (KODALA) /308 /2019
VS VS 0
STATE OF ODISHA I
39 BLAPL/0003786/2020 BIRA MUNDA PARTHA SARATHI DAS PATNA /94 /2019
VS VS 0
STATE OF ODISHA I
40 BLAPL/0003787/2020 RANJT KUMAR PALATA @ RANJEET KUMARMMRATA SARATHI DAS POLASARA PS/11 /2020
Vs VS 0
STATE OF ODISHA I
a1 BLAPL/0003788/2020 TAPAN KUMAR DAS AMULYA RATNA PANDA BASTA /74 /2020
VS VS 0
STATE OF ODISHA I
42 BLAPL/0003789/2020 JTENDRA KUMAR JENA AMULYA RATNA PANDA RAMBHA (KHALLIKOTE) /132 /2018
VS VS 0
STATE OF ODISHA I
43 BLAPL/0003790/2020 RAMESH SAHU JAGABANDHU SAHU BUDEN /48 /2019
Vs VS 0
STATE OF ODISHA I
44 BLAPL/0003791/2020 CHHABINDRA MALLICK @ CHHABI MALLICKBHAGABAT PRASAD RATH BALIANTA P.S. /57 /2018
VS VS 0
STATE OF ODISHA I
45 BLAPL/0003792/2020 CHANDRAMANI JENA BIBHU PRASAD MOHANTY 110

VS
STATE OF ODISHA

VS
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46 BLAPL/0003793/2020 ISWAR BANJARA TRILOCHAN NANDA JONK /71 /2020
VS VS 0
STATE OF ODISHA I
47 BLAPL/0003794/2020 RAJU KUMBHAR SARATHI JYOTI MOHANTY BARGARH /380 /2016
VS VS 0
STATE OF ODISHA I
48 BLAPL/0003795/2020 RAJENDRA ROUT M.SWAIN CHOUDWAR /167 /2020
VS VS 0
STATE OF ODISHA I
49 BLAPL/0003796/2020 MANOJKU MAR DALAI PRADEEP KUMAR PARIDA /10
VS VS 0
STATE OF ODISHA I
50 BLAPL/0003797/2020 MANOJNAYAK SOUBHAGYA S. DAS ODAGAON /218 /2019
VS VS 0
STATE OF ODISHA I
51 BLAPL/0003798/2020 TIKINA @ TUKUNA @ MANOJDAS SUBASH KUMAR PATTANAYAK BERHAMPUR SADAR /317 /2019
VS VS 0
STATE OF ODISHA I
52 BLAPL/0003799/2020 MANTU @ AMIR PATRA PARTHA SARATHI DAS BOLANI /58 /2019
VS VS 0
STATE OF ODISHA Il
53 BLAPL/0003800/2020 SANTOSH KUMAR MALLIK ASIT KUMAR JENA BALICHANDRAPUR /312 /2019
VS VS 0
STATE OF ODISHA I
54 BLAPL/0003801/2020 SANTOSH KUMAR MALLIK ASIT KUMAR JENA BALICHANDRAPUR /24 /2020
Vs VS 0
STATE OF ODISHA I
55 CMP/0000375/2020 KABITA SAHOO S.C.SAMANTARAY /1
VS VS 0
RADHANATH SAHOO I
56 CMP/0000376/2020 UPENDRA TRIPATHY @ TIADI ANUPAM DASH /1
VS VS 0
DINABANDHU TRIPATHY @ TIADI I
57 CMP/0000377/2020 RAMA CHANDRA PANDA BIBEKANANDA BHUYAN /1
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VS VS 0
SAROJINI PANDA Vi

58 CONTC/0001732/2020 MAYADHAR SAHU ADV. 1l
VS VS 0

BRUNDABAN BEHERA

1

59 CONTC/0001733/2020 SARAT CHANDRA PRADHAN /1
VS VS 0
CHITHRA ARUMUGAM I
60 CONTC/0001734/2020 SATYASAI MEDICAL COLLEGE,HOSPITAL ANBRIRESEARCH CENTRE /1
VS VS 0
SOUMENDRA MOHAN PATANAIK I
61 CONTC/0001735/2020 PRAVAKAR NAIK ADV /1
VS VS 0
CHITHRA ARUMUGAM I
62 CONTC/0001736/2020 AMARNATH NAYAK ADV /1
VS VS 0
CHITHRA ARUMUGAM I
63 CONTC/0001737/2020 KRUSHNA CHANDRA SAHOO ADV /1
VS Vs 0
CHITHRA ARUMUGAM I
64 CONTC/0001738/2020 SUDARSAN ROUT ADV /1
VS VS 0
CHITHRA ARUMUGAM I
65 CONTC/0001739/2020 KASHINATH PRADHAN ADV /1
VS VS 0
CHITHRA ARUMUGAM I
66 CONTC/0001740/2020 PRAFULLA KUMAR DEBATA ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
67 CONTC/0001741/2020 JATINDRA KUMAR SAHU ADV /1
VS VS 0
CHITHRA ARUMUGAM I
68 CONTC/0001742/2020 BENUDHAR ROUL ADV /1
VS VS 0
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CHITHRA ARUMUGAM Il
69 CONTC/0001743/2020 PABAN KUMAR SWAIN ADV /1
VS VS 0
CHITHRA ARUMUGAM I
70 CONTC/0001744/2020 JAIMANI NAYAK ADV /1
VS VS 0
CHITHRA ARUMUGAM I
71 CONTC/0001745/2020 CHAITANAYA MAJI ADV /1
VS VS 0
CHITHRA ARUMUGAM I
72 CONTC/0001746/2020 KESHAB CHANDRA SAHU ADV /1
VS VS 0
CHITHRA ARUMUGAM Il
73 CONTC/0001747/2020 JUDHISTHIRA PRADHAN ADV /1
VS VS 0
CHITHRA ARUMUGAM I
74 CONTC/0001748/2020 PRAFULLA KUMAR SAMAL ADV /1
VS VS 0
CHITHRA ARUMUGAM I
75 CONTC/0001749/2020 KISHORE CHANDRA NAYAK ADV /1
VS VS 0
CHITHRA ARUMUGAM I
76 CONTC/0001750/2020 SARALA PRASAD DASH ADV /1
VS VS 0
DEORANJAN KUMAR SINGH I
77 CONTC/0001751/2020 SANATAN JENA ADV /1
VS VS 0
DEORANJAN KUMAR SINGH I
78 CONTC/0001752/2020 UMESH CHANDRA JAGATY ADV /1
VS VS 0
D.SUBHADARSHI JOSHI I
79 CONTC/0001753/2020 NABA KISHORE MOHAPATRA ADV /1
VS VS 0

ASWINI KUMAR MISHRA

Page 7/36

1



ORISSA HIGH COURT

FILING REPORT ASON :03/06/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
80 CONTC/0001754/2020 GOVINDA BAL ADV /1
VS VS 0
SATYABARATA MOHAPATRA I
81 CONTC/0001755/2020 M/S.SHYAM SUNDAR ICE FACTORY ADV /1
VS VS 0
ASHOK KUMAR MALLICK I
82 CONTC/0001756/2020 M/S. RATNAKAR ICE FACTORY ADV /1
VS VS 0
ASHOK KUMAR MALLICK I
83 CONTC/0001757/2020 ER. SITANSU MEMORIAL TRUST ADV /1
VS VS 0
ASWNI KUMAR MISHRA I
84 CONTC/0001758/2020 BATI MANI ADV /1
VS VS 0
SURENDRA KUAMR I
85 CONTC/0001759/2020 KIRAN SINGH ADV /1
VS VS 0
SURENDRA KUMAR I
86 CONTC/0001760/2020 NABIN KISHORE BHATI ADV /1
VS VS 0
SURNEDRA KUMAR Il
87 CONTC/0001761/2020 DHABALESWAR PATEL ADV /1
VS VS 0
SURENDRA KUMAR I
88 CONTC/0001762/2020 ADITYA KUMAR MUND ADV /1
Vs VS 0
SURENDRA KUMAR I
89 CONTC/0001763/2020 SUMANTA RANJAN PANDA ADV /1
VS VS 0
SURENDRA KUMAR I
% CONTC/0001764/2020 SHANKAR PRASAD PANDA ADV /1
VS VS 0
SURENDRA KUMAR I
o1 CONTC/0001765/2020 ARCHU BHATI ADV /1
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VS VS
SURENDRA KUMAR

92 CONTC/0001766/2020 TANKADHAR SAHU ADV
VS VS
SURENDRA KUMAR

93 CONTC/0001767/2020 DULESWAR BHATI ADV
VS VS
SURENDRA KUMAR

94 CONTC/0001768/2020 MAHESWAR PRADHAN SATYAJT SAMAL
VS VS
CHITHRA ARUMUGAM

95 CONTC/0001769/2020 ARATI SAMAL SATYAJT SAMAL
VS VS
BISHNU PRASAD MISHRA

96 CONTC/0001770/2020 KSHIRABDHI TANAYA DEVI SATYAJT SAMAL
VS VS
BISHNU PRASAD MISHRA

97 CONTC/0001771/2020 DHANESWAR PARIDA SATYAJT SAMAL
VS VS
CHITHRA ARUMUGAM

98 CONTC/0001772/2020 ANJAN KUMAR GAJENDRA SATYAJT SAMAL
VS VS
CHITHRA ARUMUGAM

99 CONTC/0001773/2020 SARMISTHA MOHAPATRA SATYAJT SAMAL
VS VS
CHITHRA ARUMUGAM

100 CONTC/0001774/2020 SABNAM ARA BEGUM SATYAJT SAMAL
VS VS
CHITHRA ARUMUGAM

101 CONTC/0001775/2020 BASANTA KU.MAHANTA SATYAJT SAMAL
VS VS
BISHNU PRASAD MISHRA

102 CONTC/0001776/2020 SURENDRA KUMAR SAHOO SATYAJT SAMAL
VS VS
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BISHNU PRASAD MISHRA Il
103 CONTC/0001777/2020 PRASANNA KUMAR MOHANTY SATYAJT SAMAL /1
VS VS 0
BISHNU PRASAD MISHRA I
104 CONTC/0001778/2020 BIBHUTI BHUSAN MAHANTA SATYAJT SAMAL /1
VS VS 0
BISHNU PRASAD MISHRA I
105 CONTC/0001779/2020 RAMESH CH.ROUT SATYAJT SAMAL /1
VS VS 0
BISHNU PRASAD MISHRA I
106 CONTC/0001780/2020 SUBASH CHANDRA SAHOO SATYAJT SAMAL /1
VS VS 0
BISHNU PRASAD MISHRA Il
107 CONTC/0001781/2020 RABINDRA KUMAR BEHERA SATYAJT SAMAL /1
VS VS 0
CHITHRA ARUMUGAM I
108 CONTC/0001782/2020 JYOSTNAMAY EE MOHANTY SATYAJT SAMAL /1
Vs VS 0
BIDHU PRASAD MISHRA I
109 CONTC/0001783/2020 HALADHARA ROUT SATYAJT SAMAL /1
VS VS 0
BISHNU PRASAD MISHRA I
110 CONTC/0001784/2020 AJAYA KUMAR ROUT SATYAJEET SAMAL /1
VS VS 0
CHITHRA ARUMUGAM I
111 CONTC/0001785/2020 HAREKRISHNA MAHANTA ADV /1
VS VS 0
BISHNU PRASAD MISHRA I
112 CONTC/0001786/2020 BIJAYALAXMI DASH ADV /1
VS VS 0
CHITHRA ARUMUGAM I
113 CONTC/0001787/2020 ISHWAR CHANDRA PRUSTY SATYAJT SAMAL /1
VS VS 0

CHITHRA ARUMUGAM
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114 CONTC/0001788/2020 DINABANDHU HOTA SATYAJT SAMAL /1
VS VS 0
CHITHRA ARUMUGAM I
115 CONTC/0001789/2020 JOGINDRA MISHRA ADV. /1
VS VS 0
STATE OF ORISSA I
116 CONTC/0001790/2020 BABULA NAYAK adv /1
VS VS 0
CHITHRA ARUMUGAM I
117 CONTC/0001791/2020 RATNAKAR PADHI ADV /1
VS VS 0
CHITHRA ARUMUGAM I
118 CONTC/0001792/2020 UMESH CHANDRA PRADHAN ADV /1
VS VS 0
BISHUNU PRASAD MISHRA I
119 CONTC/0001793/2020 PREMA CHARAN ROUT ADV /1
VS VS 0
CHITHRA ARUMUGAM I
120 CONTC/0001794/2020 PRAMOD KUMAR PARIDA ADV /1
VS VS 0
CHITHRA ARUMUGAM Il
121 CONTC/0001795/2020 ASHOK KUMAR BEHERA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
122 CONTC/0001796/2020 SAHADEV BEHERA ADV /1
VS VS 0
BISHNU PRASAD MISHRA I
123 CONTC/0001797/2020 BIPADA BHANJANA PANDA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
124 CONTC/0001798/2020 ADWAIT CHARAN TRIPATHY ADV /1
VS VS 0
BISHNU PRASAD MISHRA I
125 CONTC/0001799/2020 BIGHNESWAR BEHERA SATYAJT SAMAL /1

Page 11/36



ORISSA HIGH COURT

FILING REPORT ASON :03/06/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
CHITHRA ARUMUGAM I
126 CONTC/0001800/2020 SHAIKH ZABAR MOHAMMAD SATYAJT SAMAL /1
VS VS 0
CHITHRA ARUMUGAM I
127 CONTC/0001801/2020 ARAKHITA PANDA SATYAJT SAMAL /1
VS VS 0
CHITHRA ARUMUGAM I
128 CONTC/0001802/2020 ANIL KUMAR KAR SATYAJT SAMAL /1
VS VS 0
CHITHRA ARUMUGAM I
129 CONTC/0001803/2020 PARIKSHYA MAHANTA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
130 CONTC/0001804/2020 SANJAY KUMAR MAHANTA ADV /1
VS VS 0
BISHNU PRASAD MISHRA Il
131 CONTC/0001805/2020 SANJAY KUMAR MAHANTA ADV /1
VS VS 0
BISHNU PRASAD MISHRA I
132 CONTC/0001806/2020 BADAL PRADHAN ADV /1
Vs VS 0
CHITHRA ARUMUGAM I
133 CONTC/0001807/2020 SAHADEV BEHERA ADV /1
VS VS 0
BISHNU PRASAD MISHRA I
134 CONTC/0001808/2020 PRAMOD KUMAR BARIK SATYAJT SAMAL /1
VS VS 0
CHITHRA ARUMUGAM I
135 CONTC/0001809/2020 PARIKSHITA BARIK ADV /1
VS VS 0
BISHNU PRASAD MISHRA I
136 CONTC/0001810/2020 TULASI PRASAD SUPAKAR ADV /1
Vs VS 0
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CHITHRA ARUMUGAM Il
137 CONTC/0001811/2020 GIRIDHARI SAHU ADV /1
VS VS 0
CHITHRA ARUMUGAM I
138 CONTC/0001812/2020 SACHIDANANDA PRADHAN ADV /1
VS VS 0
BISHNU PRASAD MSIHRA I
139 CONTC/0001813/2020 RABINDRA KUMAR MAHANTA ADV /1
VS VS 0
BISHNU PRASAD MISHRA I
140 CONTC/0001814/2020 ARABINDA BHOI ADV /1
VS VS 0
BISHNU PRASAD MISHRA Il
141 CONTC/0001815/2020 ROHIT KUMAR HIRA ADV /1
VS VS 0
BISHNU PRASAD MISHRA I
142 CONTC/0001816/2020 BIDYADHAR MAHANTA ADV /1
Vs VS 0
BISHNU PRASAD MISHRA I
143 CONTC/0001817/2020 KAMALA KANTA NAIK ADV /1
VS VS 0
BISHNU PRASAD MISHRA I
144 CONTC/0001818/2020 GOBINDA CHANDRA MAHARANA ADV /1
VS VS 0
BISHNU PRASAD MISHRA I
145 CONTC/0001819/2020 RATNAKAR NATH SATYAJT SAMAL /1
VS VS 0
BISHNU PRASAD MISHRA I
146 CONTC/0001820/2020 SANATAN PARIDA SATYAJT SAMAL /1
VS VS 0
BISHNU PR.MISHRA I
147 CONTC/0001821/2020 SURESH CHANDRA MAHATO SATYAJT SAMAL /1
VS VS 0
BISHNU PR.MISHRA Il
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148 CONTC/0001822/2020 SANJIB@SANJEEV KUMAR PRADHAN SATYAJT SAMAL /1
VS VS 0
BISHNU PR.MISHRA I
149 CONTC/0001823/2020 GOLAK CHANDRA PRADHAN SATYAJT SAMAL /1
VS VS 0
BISHNU PR.MISHRA I
150 CONTC/0001824/2020 BANAMALI NAYAK SATYAJT SAMAL /1
VS VS 0
CHITHRA ARUMUGAM I
151 CONTC/0001825/2020 ABHAYA KUMAR MOHARANA SATYAJT SAMAL /1
VS VS 0
CHITHRA ARUMUGAM I
152 CRLA/0000328/2020 MD.AMTARUL ANIRUDHA DAS BELTUKURI /5 /2020
VS VS 0
STATE OF ODISHA I
153 CRLA/0000329/2020 MITU @ RUDRANARAYAN SAMAL SUNIL KUMAR PANDA DHARMASALA /17 /2020
VS VS SPL.JUDGE,JAJPUR(Jsjapur *)
STATE OF ODISHA Spl/0000010/2020
154 CRLA/0000330/2020 BANI @ BABITA PARIDA SUNIL KUMAR PANDA DHARMASALA /17 /2020
VS VS SPL.JUDGE,JAJPUR(Jgjapur *)
STATE OF ODISHA Spl/0000010/2020
155 CRLA/0000331/2020 ASIF SEKH BIJAYA KUMAR RAGADA RAJINAGAR /109 /2020
VS VS 0
STATE OF ODISHA I
156 CRLA/0000332/2020 BALARAM MALLIK SSPATRO GANGAPUR (ASKA) /36 /2016
Vs VS 0
STATE OF ODISHA I
157 CRLA/0000333/2020 ROHITA MOHAPATRA SANJAY KUMAR PRADHAN POLASARA PS/9 /2011
VS VS 0
STATE OF ODISHA I
158 CRLL P/0000015/2020 STATE OF ODISHA ADDL.GOVT.ADVOCATE JENAPUR /74 /2014
VS VS 0
GARUDA @ PITABASH JENA I
159 CRLMC/0001063/2020 SAHAJAHAN KHAN MR.A.K.DASH /10
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VS VS 0
STATE OF ORISSA I
160 CRLMC/0001064/2020 DASA KHUNTIA PARTHA SARATHI NAYAK TELKOI /16 /2015
VS VS 0
STATE OF ODISHA I
161 CRLMC/0001065/2020 CHHABILAL SAHU P.K.MOHANTY MUDANPUR RAMPUR /78 /2020
VS VS 0
STATE OF ORISSA I
162 CRLMC/0001066/2020 MANOJKUMAR SAHU@SAHOO JUGALA KISHORE PANDA /10
VS VS 0
STATE OF ODISHA I
163 CRLMC/0001067/2020 KABITA JENA BHAKTA BHUSHAN BARIK MAHAKALPARA /198 /2017
VS VS 0
STATE OF ODISHA I
164 CRLMP/0000575/2020 PRAVA RANJAN MISHRA CHINMAYA KUMAR NAYAK /10
VS VS 0
STATE OF ODISHA Il
165 CRLM P/0000576/2020 CHANDI PRASAD TAH TRILOCHAN NANDA RAGHUNATHPUR /15 /2020
VS VS 0
STATE OF ODISHA I
166 CRLMP/0000577/2020 RAKESH KUMAR SAMAL PRANAB KUMAR SAMANTRAY /10
Vs VS 0
STATE OF ORISSA I
167 CRLMP/0000578/2020 REENA MOHANTA B.M.SARANGI 110
VS VS 0
S.P, JAJPUR I
168 CRLMP/0000579/2020 SURESH KUMAR MOHANTY BIJAY KUMAR MOHANTY /10
VS VS 0
STATE OF ODISHA I
169 CRLM P/0000580/2020 RABINDRA NAYAK GIRIDHARI SINGH /10
VS VS 0
STATE OF ODISHA I
170 CRLM P/0000581/2020 PRAVAKAR ACHARYA PRAKASH KUMAR DALAI /10
Vs VS 0
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STATE OF ORISSA

I

171 CRLMP/0000582/2020 DHANESWAR NAYAK SMRUTI RANJAN PATI /10
VS VS 0
STATE OF ORISSA I
172 CRLM P/0000583/2020 NARAYAN PRADHAN MANORANJAN MISHRA /10
VS VS 0
STATE OF ORISSA I
173 CRLMP/0000584/2020 BIKASH CHANDRA DAS MANAORANJAN MISHRA 110
VS VS 0
STATE OF ORISSA I
174 CRLMP/0000585/2020 BIKASH CHANDRA DAS MANORANJAN MISHRA 110
VS VS 0
STATE OF ORISSA Il
175 CRL M P/0000586/2020 ALOK RANJAN BEHERA MANORANJAN MISHRA /10
VS VS 0
STATE OF ORISSA I
176 CRLM P/0000587/2020 KANHU CHARAN BERA MANORANJAN MISHRA /10
Vs VS 0
STATE OF ORISSA I
177 CRLMP/0000588/2020 AMAL KUMAR PRADHAN MANORANJAN MISHRA 110
VS VS 0
STATE OF ORISSA I
178 CRLM P/0000589/2020 GAJENDRA MALIK MANORANJAN MISHRA /10
VS VS 0
STATE OF ORISSA I
179 CRLM P/0000590/2020 GAJENDRA MALIK MANORANJAN MISHRA /10
VS VS 0
STATE OF ORISSA I
180 CRLM P/0000591/2020 SUDHANSU RAY MANORANJAN MISHRA /10
VS VS 0
STATE OF ORISSA I
181 CRLMP/0000592/2020 RANJAN DAS MANORANJAN MISHRA 110
VS VS 0

DIV. FOREST OFFICER
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182 CRLREV/0000288/2020  BABULI @ BABULA DAS DEBASNAN DAS /10
Vs VS 0
STATE OF ODISHA I
183 FA0/0000540/2020 STATE OF ORISSA AGA. /1
VS VS 0
CHANDRAMANI JENA I
184 JCRLA/0000021/2020 BALA BEHERA ADV. KHAMAR /18 /2019
VS VS 0
STATE OF ODISHA I
185 JCRLA/0000022/2020 AGASTA SINGH ADV. SIMULIA /219 /2017
VS VS 0
STATE OF ODISHA I
186 JCRLA/0000023/2020 SOBHARANI MOHARANA ADV. /10
Vs VS 0
STATE OF ODISHA I
187 JCRLA/0000024/2020 SHANKAR BADAIK ADV. RAIBAGA /60 /2013
VS VS 0
STATE OF ODISHA I
188 MACA/0000406/2020 THE DIVISIONAL MANAGER, THE NEW INDIASASSURADIRE/UA.R SBRANGI /1
VS VS 0
SARITA MINZ @ BADAIK I
189 MACA/0000407/2020 THE DIVISIONAL MANAGER, THE NEW INDIASYSSUWRNNCE CO. LTD. /1
VS Vs 0
DEBASISROUT I
190 MACA/0000408/2020 NATIONAL INSURANCE CO. LTD. SABITA RANJAN PATTNAIK /1

191

192

193

MACA/0000409/2020

MATA/0000065/2020

RVWPET/0000242/2020

VS VS

BASANTA SRICHANDAN

THE LEGAL MANAGER, THE ORIENTAL INSUSONTCERATE. ROY.
VS VS

RASHMITA DAS

SUNITA NAYAK @ TOTA MISS MIRA GHOSE
VS VS

ANUP KU.HOTA

COMMISSIONER OF SALESTAX D.BEHURA, SC.(C.T.)
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VS VS 0
M/S. GANESH SPONGE PVT. LTD. I
194 RVWPET/0000243/2020  DAMODAR SAMAL AKSHAYA KUMAR PANDEY /1
VS VS 0
RABINDRA DAS I
195 TRP(C)/0000110/2020 TANUJA PALAI SANGRAM RATH /1
VS VS 0
PRAMOD KU.PALAI I
196 WA/0000303/2020 STATE OF ODISHA SR.S.C. (SAND ME) /1
Vs VS 0
PADMA CHARAN PRADHAN I
197 WA/0000304/2020 STATE OF ODISHA SR.S.C. (SAND ME) /1
VS VS 0
PRAHALLAD CHANDRA SAHOO I
198 WA/0000305/2020 STATE OF ODISHA SR.S.C. (SAND ME) /1
VS VS 0
DINABANDHU SAHOO I
199 WA/0000306/2020 STATE OF ODISHA SR.S.C. (SAND ME) /1
VS Vs 0
TRINATH DEBATA I
200 WA/0000307/2020 SUCHISMITA RAY SHISHIR KUMAR SWAIN /1
Vs VS 0
COLLECTOR,CUTTACK I
201 WP(C)/0013525/2020 ABIKSHITA SAHOO SATYAJIT BEHERA /1
VS VS 0
STATE OF ODISHA I
202 WP(C)/0013526/2020 SITARAM PANDA SUSANTA KUMAR BARAL /1
VS VS 0
THE TAHASILDAR PATTAMUNDAI I
203 WP(C)/0013527/2020 PRIYARANJAN DAS DEBASISNAYAK /1
Vs VS 0
STATE OF ODISHA I
204 WP(C)/0013528/2020 KHIRABDHI TANAYA PRIYADARSANI BIJAY KUMAR MOHANTY /1

VS

VS
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STATE OF ODISHA I
205 WP(C)/0013529/2020 LAMBODAR MALLICK SADASIVA PATRA /1
VS VS 0
STATE OF ODISHA I
206 WP(C)/0013530/2020 KAMAL KUMAR MOHAPATRA SADASIVA PATRA /1
Vs VS 0
STATE OF ODISHA I
207 WP(C)/0013531/2020 SOUBHAGYA KUMAR DAS SADASIVA PATRA /1
VS VS 0
STATE OF ODISHA I
208 WP(C)/0013532/2020 TRIPURA BEHERA ASMIYA RANJAN MAJHI /1
VS VS 0
DIRECTOR, ICAR NATIONAL RICE RESERACH INSTITUTE I
209 WP(C)/0013533/2020 SOUMYA RANJAN MISHRA ASIT KU.JENA /1
VS VS 0
STATE OF ODISHA I
210 WP(C)/0013534/2020 SHISHIR KUMAR PARIDA RAJEET ROY /1
Vs VS 0
ODISHA STATE BAR COUNCIL I
211 WP(C)/0013535/2020 BIJAYA KUMAR BEHERA RAMAKANTA SAHOO /1
VS VS 0
COMMISSIONER-CUM-SECRETARY TO GOVT. I
212 WP(C)/0013536/2020 PRAVATI PANDA MANMAYA KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
213 WP(C)/0013537/2020 RAJ KISHORE PARIDA ALOK KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
214 WP(C)/0013538/2020 M/S. RANISATI TRANSPORT SUBRAT KU.DAS /1
VS VS 0
STATE OF ODISHA I
215 WP(C)/0013539/2020 JAYANTA KUMAR BAL ALOK KUMAR MOHAPATRA /1

VS
STATE OF ODISHA

VS
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216 WP(C)/0013540/2020 SUBASH CHANDRA PRAHARAJ SIBA PRASAD PATI /1
VS VS 0
STATE OF ODISHA I
217 WP(C)/0013541/2020 YUDHISTHIR PATI SIBA PRASAD PATI /1
VS VS 0
STATE OF ODISHA I
218 WP(C)/0013542/2020 BANSIDHAR LENKA SIBA PRASAD PATI /1
VS VS 0
STATE OF ODISHA I
219 WP(C)/0013543/2020 KASINATH PRADHAN SIBA PRASAD PATI /1
VS VS 0
STATE OF ODISHA I
220 WP(C)/0013544/2020 CHARULATA NAIK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
221 WP(C)/0013545/2020 GAGAN KUMAR SAHOO SK.SANGANERIA /1
VS VS 0
STATE OF ODISHA I
222 WP(C)/0013546/2020 MD.AFROZ AHMED G.N.MISHRA /1
VS VS 0
SUPERINTENDENT OF POLICE Il
223 WP(C)/0013547/2020 DR.SANGEETA MISHRA BUDHADEV ROUTRAY /1
VS VS 0
STATE OF ODISHA I
224 WP(C)/0013548/2020 PRAMOD KUMAR SAHOO ASHOK KUMAR SARANGI /1
Vs VS 0
STATE OF ORISSA I
225 WP(C)/0013549/2020 DR.SANDHYARANI PATNAIK SP.NATH /1
VS VS 0
STATE OF ODISHA I
226 WP(C)/0013550/2020 SHYAMSUNDAR RANA A.K.SARANGI /1
VS VS 0
STATE OF ODISHA I
227 WP(C)/0013551/2020 SUKALATA MALLICK BUDHADEV ROUTRAY /1
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VS VS 0
STATE OF ODISHA I
228 WP(C)/0013552/2020 RUTURAJA DAS SP.NATH /1
VS VS 0
STATE OF ODISHA I
229 WP(C)/0013553/2020 TAPAN KUMAR MOHANTY SP.NATH /1
VS VS 0
STATE OF ODISHA I
230 WP(C)/0013554/2020 NIBEDITA MOHAPATRA SP.NATH /1
VS VS 0
STATE OF ODISHA I
231 WP(C)/0013555/2020 DR.SUJATA MALLICK BUDHADEV ROUTRAY /1
VS VS 0
STATE OF ODISHA I
232 WP(C)/0013556/2020 SANJAY AGARWAL SANJEEV UDGATA /1
VS VS 0
STATE OF ODISHA Il
233 WP(C)/0013557/2020 SRIMATI ROUT SANJEEV UDGATA /1
VS VS 0
ADDL.COMMISSIONER, CONSOLIDATION I
234 WP(C)/0013558/2020 DR.NAMRATA DAS SP.NATH /1
Vs VS 0
STATE OF ODISHA I
235 WP(C)/0013559/2020 M/S ASHOKA INFRACORE PVT.LTD. SIDHARTHA MISHRA /1
VS VS 0
STATE OF ODISHA I
236 WP(C)/0013560/2020 SUBHRA PANDA SP.NATH /1
VS VS 0
STATE OF ODISHA I
237 WP(C)/0013561/2020 SANJUKTA BEHERA P.K.ROUT /1
VS VS 0
STATE OF ODISHA I
238 WP(C)/0013562/2020 BAPITA NAIK PRAVAT RANJAN DASH /1
Vs VS 0
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STATE OF ODISHA I
239 WP(C)/0013563/2020 MANORANJAN PARIDA NIRANJAN LENKA /1
VS VS 0
STATE OF ODISHA I
240 WP(C)/0013564/2020 PUSPA DEVI DADHICH BIBHU PRASAD DAS /1
Vs VS 0
UCO BANK I
241 WP(C)/0013565/2020 BIBHUTI BHUSAN DASH PRAVAT RANJAN DASH /1
VS VS 0
STATE OF ODISHA I
242 WP(C)/0013566/2020 BIBHUTI KANTA DAS NIRANJAN ROUT /1
VS VS 0
THE STATE OF ORISSA I
243 WP(C)/0013567/2020 ASWINI KUMAR SAMANTARAY PRAVAT RANJAN DASH /1
VS VS 0
STATE OF ODISHA I
244 WP(C)/0013568/2020 ANJALI BISWAL ADITYA PARIDA /1
Vs VS 0
STATE OF ODISHA I
245 WP(C)/0013569/2020 SASMITA DAS TUSAR KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
246 WP(C)/0013570/2020 SRINIBAS GHATUARY PRAVAT RANJAN DASH /1
VS VS 0
STATE OF ODISHA I
247 WP(C)/0013571/2020 RAGHUNATH ACHARYA DEEPAK KUMAR MOHAPATRA /1
Vs VS 0
TAHASILDAR, BISRA I
248 WP(C)/0013572/2020 PRIYABRATA JENA PRAVAT RANJAN DASH /1
VS VS 0
STATE OF ODISHA I
249 WP(C)/0013573/2020 KASINATH BARIK DEEPAK KUMAR MOHAPATRA /1

VS

SUPERINTENDENT OF POLICE, BHADRAK

VS
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250 WP(C)/0013574/2020 SUSHANTA KUMAR PRADHAN PRAVAT RANJAN DASH /1
VS VS 0
STATE OF ODISHA I
251 WP(C)/0013575/2020 HEMANTA KUMAR TRIPATHY RAJEET ROY /1
VS VS 0
STATE OF ODISHA I
252 WP(C)/0013576/2020 PRATAP CHANDRA NAYAK PRAVAT RANJAN DASH /1
VS VS 0
STATE OF ODISHA I
253 WP(C)/0013577/2020 SANJAYA KUMAR PATTANAIK PRAVAT RANJAN DASH /1
VS VS 0
STATE OF ODISHA I
254 WP(C)/0013578/2020 HEMAMANJARI BEHERA H.K.ROUT /1
VS VS 0
STATE OF ODISHA I
255 WP(C)/0013579/2020 BISWAJT BEHERA PRAVAT RANJAN DASH /1
VS VS 0
STATE OF ODISHA I
256 WP(C)/0013580/2020 THE MANAGING COMMITTEE OF TOKYO ~ PITAMBAR PANDA /1
VS VS 0
STATE OF ODISHA Il
257 WP(C)/0013581/2020 NIRANJAN BISWAL PITAMBAR PANDA /1
VS VS 0
STATE OF ODISHA I
258 WP(C)/0013582/2020 DILIPKUMAR PRADHAN B.K.NAYAK /1
Vs VS 0
STATE OF ODISHA I
259 WP(C)/0013583/2020 LAKSHMAN KUMAR BEHERA B.K.NAYAK /1
VS VS 0
STATE OF ODISHA I
260 WP(C)/0013584/2020 ACHYUTANANDA SWAIN ANTARYAMI SWAIN /1
VS VS 0
COMMISSIONER, ENDOWMENT, ORISSA, BBSR I
261 WP(C)/0013585/2020 THE EXECUTIVE ENGINEER(ELECT) B.K.NAYAK.1 /1
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VS VS 0
CONSUMER GRIEVANCE REDRESSAL FORUM, SOUTHCO UTILITY I
262 WP(C)/0013586/2020 BIBHU PRASAD PATRA RAMDAS ACHARY /1
VS VS 0
THE ODISHA SMALL INDUSTRIES CORPORATION LTD I
263 WP(C)/0013587/2020 SAROJMOHAPATRA B.M.SARANGI /1
VS VS 0
COLLECTOR CUM DISTRICT MAGISTRATE I
264 WP(C)/0013588/2020 ASHOK KUMAR DAS PRABODHA CH.NAYAK /1
Vs VS 0
STATE OF ODISHA I
265 WP(C)/0013589/2020 ASHOK KUMAR DAS PRABODHA CH.NAYAK /1
VS VS 0
STATE OF ODISHA I
266 WP(C)/0013590/2020 ASHOK KUMAR DAS PRABODHA CH.NAYAK /1
VS VS 0
STATE OF ODISHA I
267 WP(C)/0013591/2020 ASHOK KUMAR DAS PRABODHA CH.NAYAK /1
VS Vs 0
STATE OF ODISHA I
268 WP(C)/0013592/2020 RABINDRA KUMAR JENA RAJENDRA KUMAR PRADHAN /1
Vs VS 0
STATE OF ODISHA I
269 WP(C)/0013593/2020 MURALI SAHU SHIBANI SANKAR PRADHAN /1
VS VS 0
STATE OF ODISHA I
270 WP(C)/0013594/2020 PRIYANKA SINGH SRIKANTA KUMAR NATH /1
VS VS 0
STATE OF ODISHA I
271 WP(C)/0013595/2020 PUSPALATA MOHANTY SRIKANTA KUMAR NATH /1
Vs VS 0
STATE OF ODISHA I
272 WP(C)/0013596/2020 LAXMIPRIYA KANDANGKEL SRIKANTA KUMAR NATH /1

VS

VS
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STATE OF ODISHA

I

273 WP(C)/0013597/2020 SK.NIAMUDDIN SABITA RANJAN PATTNAIK /1
VS VS 0
COLLECTOR KENDRAPARA Il
274 WP(C)/0013598/2020 SURENDRA KUMAR SUBUDHI BIRAJA PRASANNA SATAPATHY /1
Vs VS 0
STATE OF ODISHA I
275 WP(C)/0013599/2020 DR.MINA KUMARI DWARI ASHOK PATTNAIK /1
VS VS 0
COMMISSIONER CUM SECRETARY TO GOVERNMENT OF ORISSA I
276 WP(C)/0013600/2020 PRATAP KUMAR PATSANI ASIT KUMAR CHAUDHURY /1
VS VS 0
STATE OF ODISHA I
277 WP(C)/0013601/2020 BIDYUT KUMAR PANIGRAHI SURAJMOHANTY /1
VS VS 0
STATE OF ODISHA I
278 WP(C)/0013602/2020 NIRANJANA BEHERA B.SRAYAGURU /1
Vs VS 0
THE STATE OF ODISHA I
279 WP(C)/0013603/2020 DINAMANI MAHANTA RAJV KUMAR MAHANTA /1
VS VS 0
STATE OF ODISHA I
280 WP(C)/0013604/2020 MANKALI SUNAR JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
281 WP(C)/0013605/2020 MD.ODISHA LIFT IRRIGATION CORPORATIONSATTYABRATA MOHANTY 1 /1
Vs VS 0
DUTI BEHERA I
282 WP(C)/0013606/2020 MANISHA RANI TAKRI ANURAG PATI /1
VS VS 0
STATE OF ODISHA I
283 WP(C)/0013607/2020 PABITRA NAYAK SACHIDANANDA NAYAK /1

VS
STATE OF ODISHA

VS
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284 WP(C)/0013608/2020 BAIJAYANTI JENA SATYABRATA MOHANTY 1 /1
VS VS 0
STATE OF ODISHA I
285 WP(C)/0013609/2020 SOUMYA RANJAN PARIDA ASHOK KUMAR ROUT /1
VS VS 0
UNION OF INDIA I
286 WP(C)/0013610/2020 PRASANT KUMAR TRIPATHY SATYABRATA MOHANTY 1 /1
VS VS 0
STATE OF ODISHA I
287 WP(C)/0013611/2020 BIJAYA KUMAR KABI SATYABRATA MOHANTY 1 /1
VS VS 0
STATE OF ODISHA I
288 WP(C)/0013612/2020 M/SRUTURANGA MENAKA BIJAYA KUMAR SWAIN /1
VS VS 0
STATE OF ODISHA I
289 WP(C)/0013613/2020 CHANDAL BEHERA SATYABRATA MOHANTY 1 /1
VS VS 0
STATE OF ODISHA I
290 WP(C)/0013614/2020 HIRABATI SETHY SATYABRATA MOHANTY 1 /1
VS VS 0
STATE OF ODISHA Il
291 WP(C)/0013615/2020 BRAJA KISHORE BEHERA DEBASIS TRIPATHY /1
VS VS 0
THE STATE OF ODISHA I
292 WP(C)/0013616/2020 NARAYAN CH.JENA /1
Vs VS 0
UNION OF INDIA I
293 WP(C)/0013617/2020 ASHOK KUMAR SAMANTRAY SATYABRATA MOHANTY 1 /1
VS VS 0
STATE OF ODISHA I
294 WP(C)/0013618/2020 DR.SANDEEP MOHANTY B.K.NAYAK /1
VS VS 0
STATE OF ODISHA I
295 WP(C)/0013619/2020 RAMAKRUSHNA PATRA RANJT SAMAL /1
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VS VS 0
STATE OF ODISHA I

296 WP(C)/0013620/2020 CHIRANJIBI PRADHAN RANJT SAMAL /1
VS VS 0
STATE OF ODISHA I

297 WP(C)/0013621/2020 RAGHUNATH BISWAL RABINDRANATH SENAPATI /1
VS VS 0
THE STATE OF ODISHA I

298 WP(C)/0013622/2020 M/S. LOFTY OPTICAL INDUSTRIES IPSIT AUROBINDO ACHARYA /1
Vs VS 0
STATE OF ODISHA I

299 WP(C)/0013623/2020 ADHUNIK METALIKSLTD. SASWAT K.ACHARYA /1
VS VS 0
REGIONAL PROVIDENT FUND COMMISSIONER-I| I

300 ABLAPL/0006125/2020  RABI NARAYAN SWAIN CHEERA RANJAN SATAPATHY NISCHINTAKOILI /61 /2020
VS VS 0
STATE OF ODISHA I

301 ABLAPL/0006126/2020  ANIL KUMA MOHANTY @ KOKO JAYANTA KUMAR KHANDAYATRAY BHANJANAGAR /30 /2013
VS Vs 0
STATE OF ODISHA I

302 ABLAPL/0006127/2020  G.BAIRY @ GAJI BAIRI JYOTIRMAYA SAHOO NUAGAM (DIGAPAHANDI) /118 /2020
Vs VS 0
STATE OF ODISHA I

303 ABLAPL/0006128/2020  SK.HAMID @ HAMID JYOTIRMAYA SAHOO KHARABEL NAGAR P.S. /102 /2020
VS VS 0
STATE OF ODISHA I

304 ABLAPL/0006129/2020  MADHUSMITA SWAIN @ PARIJA DEBASNAN DAS JAGATSINGPUR /141 /2020
VS VS 0
STATE OF ODISHA I

305 ABLAPL/0006130/2020  TUNI BEHERA JYOTIRMAYA SAHOO TANGI (KHURDA) /39 /2020
Vs VS 0
STATE OF ODISHA I

306 ABLAPL/0006131/2020  CHITAN HARICHANDAN @ CHITTARANJAN HAAREHPRMSAN MOHAPATRA SATYABADI /61 /2020

VS

VS
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STATE OF ODISHA I
307 ABLAPL/0006132/2020  KALIA JAYASINGH TARA PRASAD MOHAPATRA JODAPADAR /47 /2020
VS VS 0
STATE OF ODISHA I
308 ABLAPL/0006133/2020  AKHAYA MAHABHOI @ AKHARI MAHABHOI TARA PRASAD MOHAPATRA JODAPADAR /50 /2020
Vs VS 0
STATE OF ODISHA I
309 ABLAPL/0006134/2020  BIBEKANANDA PRADHAN TARA PRASAD MOHAPATRA JODAPADAR /25 /2020
VS VS 0
STATE OF ODISHA I
310 ABLAPL/0006135/2020  ASWINI KUMAR DASH SAMBALPUR TOWN /113 /2020
VS VS 0
STATE OF ODISHA I
311 ABLAPL/0006136/2020  PREM KUMAR AGARWAL RAJESH KUMAR PATNAIK CUTTACK SADAR /143 /2009
VS VS 0
STATE OF ODISHA I
312 ABLAPL/0006137/2020  NIRANJAN PRADHAN BISWARANJAN DALAI CUTTACK SADAR /253 /2020
Vs VS 0
STATE OF ODISHA I
313 ABLAPL/0006138/2020  PRIYATAM DAS P.R.SINGH BALIMI /75 /2020
VS VS 0
STATE OF ODISHA I
314 ABLAPL/0006139/2020  MATIA SWAIN JAYADEBA BEHERA BANAPUR P.S. /92 /2020
VS VS 0
STATE OF ODISHA I
315 ABLAPL/0006140/2020  BIPIN BIHARI LENKA SOUBHAGYA KUMAR DASH NANDIPADA /13 /2019
Vs VS 0
STATE OF ODISHA I
316 ABLAPL/0006141/2020  NABA @ PRASANT KUMAR DWIBEDI HIMANSU BHUSAN SUTAR CHANDANPUR /50 /2020
VS VS 0
STATE OF ODISHA I
317 ABLAPL/0006142/2020  KALU CHARAN BARAL @ KALU BARAL TARA PRASAD MOHAPATRA PURI SADAR /109 /2020

VS
STATE OF ODISHA

VS
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318 ABLAPL/0006143/2020  TILOTAMA ROUT L.BHUYAN RAMACHANDAPUR /65 /2020
VS VS 0
STATE OF ODISHA I
319 ABLAPL/0006144/2020  LITUN SETHY L.BHUYAN RAMACHANDAPUR /68 /2020
VS VS 0
STATE OF ODISHA I
320 ABLAPL/0006145/2020  MAKUNDA NAYAK TARA PRASAD MOHAPATRA 110
VS VS 0
STATE OF ODISHA I
321 ABLAPL/0006146/2020  BARUN KUMAR DAS @ BARUN DAS @ KUNIATBRS PRASAD MOHAPATRA BARIPADA TOWN /335 /2020
VS VS 0
STATE OF ODISHA I
322 ABLAPL/0006147/2020 ~ SOMANATH MOHANTY TARA PRASAD MOHAPATRA SATYABADI /144 /2020
VS VS 0
STATE OF ODISHA I
323 ABLAPL/0006148/2020  SUNIL KUMAR TRIPATHY KISHORE KU MISHRA BHANJANAGAR /261 /2020
VS VS 0
STATE OF ODISHA I
324 ABLAPL/0006149/2020  NAYAN MALLIK @ NAYANA KUMAR MALLIKIYOTIRMAYA SAHOO HINJILI (ASKA) /184 /2018
VS VS 0
STATE OF ODISHA Il
325 ABLAPL/0006150/2020  SUKANT KUMAR DAS @ SUKANTA KUMAR DI®TIRMAYA SAHOO GRAM GANJAM /65 /2020
VS VS 0
STATE OF ODISHA I
326 ABLAPL/0006151/2020  LANDA @ NANDA JENA JYOTIRMAYA SAHOO HINJILI (ASKA) /39 /2017
Vs VS 0
STATE OF ODISHA I
327 ABLAPL/0006152/2020  RAMKRUSHNA PRADHAN JYOTIRMAYA SAHOO NUAGAM (DIGAPAHANDI) /97 /2020
VS VS 0
STATE OF ODISHA I
328 ABLAPL/0006153/2020 ~ PRADEEP DAS JYOTIRMAYA SAHOO PATTAPUR (ASKA) /119 /2020
VS VS 0
STATE OF ODISHA I
329 ABLAPL/0006154/2020  BABURAM JENA B.SDASPARIDA BHADRAK TOWN /159 /2020
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I
330 ABLAPL/0006155/2020  ANIL KU NIMALPURI SOMANATH SATAPATHY PUTASINGH /18 /2020
VS VS 0
STATE OF ODISHA I
331 ABLAPL/0006156/2020  BIRAL KUMAR PARIDA SIDHANT KUMAR JENA 110
VS VS 0
STATE OF ODISHA I
332 ABLAPL/0006157/2020  AMIYA TRIPATHY B.B.ROUTRAY NALCO /60 /2020
Vs VS 0
STATE OF ODISHA I
333 ABLAPL/0006158/2020  RAKESH SAHOO @ BAPI SMRUTI RANJAN MOHAPATRA CHAULIAGANJA /80 /2020
VS VS 0
STATE OF ODISHA I
334 ABLAPL/0006159/2020  SAHANBAZ KHAN @ SK.SHAHNAWAZ AHAMBIEMESH CHANDRA JENA BHADRAK TOWN /150 /2020
VS VS 0
STATE OF ODISHA I
335 ABLAPL/0006160/2020  BUBU DALAI @ AJAY DALAI PRAVASH CH.JENA KAMARDA /25 /2020
VS Vs 0
STATE OF ODISHA I
336 ABLAPL/0006161/2020  MANORAMA GIRI PRAVASH CH.JENA JALESWAR /80 /2020
Vs VS 0
STATE OF ODISHA I
337 ABLAPL/0006162/2020  RAMESH CHANDRA MOHANTY PRAVASH CH.JENA TALASARI MARINE /17 /2020
VS VS 0
STATE OF ODISHA I
338 ABLAPL/0006163/2020  ABHIJT PANDA @ PIKULU PRAVASH CH.JENA TALASARI MARINE /31 /2020
VS VS 0
STATE OF ODISHA I
339 ABLAPL/0006164/2020  RAJESH PRADHAN @ RAJU @ RAJESH KUMARRRXBEA SH.JENA TALASARI MARINE /31 /2020
Vs VS 0
STATE OF ODISHA I
340 ABLAPL/0006165/2020  GURA DALAI @ UMAKANTA DALAI @ GOURRRMLASH CH.JENA KAMARDA /25 /2020

VS

VS
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA I
341 ABLAPL/0006166/2020  AMIYA RANJAN DAS PARTHA SARATHI NAYAK UDITNAGAR /124 /2020
VS VS 0
STATE OF ODISHA I
342 ABLAPL/0006167/2020  SUNARAM MAJHI PRADEEP KUMAR DAS ANANDAPUR /80 /2020
Vs VS 0
STATE OF ODISHA I
343 ABLAPL/0006168/2020  SK.SATAR @ MANGU KHANA KARUNAKAR GAYA KHARABEL NAGAR P.S. /104 /2020
VS VS 0
STATE OF ODISHA I
344 ABLAPL/0006169/2020  GOLEKHA CHANDRA SWAIN SUBAS CHANDRA DAS KONARK /24 /2020
VS VS 0
STATE OF ODISHA I
345 ABLAPL/0006170/2020  RANJT PODHA SURYAKANTA DWIBEDI RAIRAKHOL /83 /2020
VS VS 0
STATE OF ODISHA I
346 ABLAPL/0006171/2020  BABU RAO BITASKUMAR SWAIN MALGODOWN /19 /2020
Vs VS 0
STATE OF ODISHA I
347 ABLAPL/0006172/2020  SUJIT RANJAN DHAL MANOJKUMAR MALLICK DHAULI PS/105 /2015
VS VS 0
STATE OF ODISHA I
348 ABLAPL/0006173/2020  RAS| @ RASMITA PARIDA MOHENDRA KUMAR MOHAPATRO JODAPADAR /63 /2020
VS VS 0
STATE OF ODISHA I
349 ABLAPL/0006174/2020  SANJIB GIRI @ SANJIB KUMARGIRI JK.KHUNTIA SAHADEV KHUNTA /158 /2020
Vs VS 0
STATE OF ODISHA I
350 ABLAPL/0006175/2020  SANATAN MAHARANA SATYABRATA SENAPATI BHADRAK RURAL /462 /2019
VS VS 0
STATE OF ODISHA I
351 ABLAPL/0006176/2020  BAHAN PARIDA MOHENDRA KUMAR MOHAPATRO JODAPADAR /63 /2020

VS
STATE OF ODISHA

VS
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352 ABLAPL/0006177/2020  P.TULASAYA REDDY N.N.MOHAPATRO RAMBHA (CHATRAPUR) /159 /2020
VS VS 0
STATE OF ODISHA I
353 ABLAPL/0006178/2020  JAREGA N.N.MOHAPATRO RAMBHA (KHALLIKOTE) /159 /2020
VS VS 0
STATE OF ODISHA I
354 ABLAPL/0006179/2020  AKSHAYA MAHANTY ASHOK KU SAHOO RAJIJNAGAR /11 /2019
VS VS 0
STATE OF ODISHA I
355 ABLAPL/0006180/2020  SAMBHUNATH NAYAK PRAJT KUMAR PRADHAN KISHORENGAR /80 /2020
VS VS 0
STATE OF ODISHA I
356 ABLAPL/0006181/2020  BATI NAYAK RACHARY BEGUNIA P.S. /104 /2020
VS VS 0
STATE OF ODISHA I
357 ABLAPL/0006182/2020  DEBAPRASAD PANDA ASIT KU JENA BALICHANDRAPUR /77 /2020
VS VS 0
STATE OF ODISHA I
358 ABLAPL/0006183/2020  BASANTA RAJSAMAL ASIT KU JENA BALICHANDRAPUR /80 /2020
VS VS 0
STATE OF ODISHA Il
359 ABLAPL/0006184/2020  BIKRAM MAHALI DEBASNAN DAS KISSANNAGAR PS /74 /2020
VS VS 0
STATE OF ODISHA I
360 ABLAPL/0006185/2020  JAGADISH SWAIN ASHOK KU SAHOO KENDRAPARA /49 /2018
Vs VS 0
STATE OF ODISHA I
361 ABLAPL/0006186/2020  MAHESWAR BEHERA SAROJRANJAN SUBUDHI JENAPUR /46 /2020
VS VS 0
STATE OF ODISHA I
362 ABLAPL/0006187/2020  AMULYA KUMAR BEHERA @ AMULYA BEHRESHIROD K.ROUT CHANDABALI /93 /2020
VS VS 0
STATE OF ODISHA I
363 ABLAPL/0006188/2020  BIPIN ROUT SAMARENDRA MOHANTY ASTARANGA /39 /2020
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VS VS 0
STATE OF ODISHA I

364 ABLAPL/0006189/2020  BICHITRA ROUT SAMARENDRA MOHANTY ASTARANGA /39 /2020
VS VS 0
STATE OF ODISHA I

365 ABLAPL/0006190/2020  SANTOSH KUMAR MUDULI AMITAV TRIPATHY NAYAGARH SADAR /82 /2020
VS VS 0
STATE OF ODISHA I

366 ABLAPL/0006191/2020  BIBHUTI BHUSAN MALLIK @ TUKULU AMULYA RATNA PANDA KUAKHIA /150 /2020
Vs VS 0
STATE OF ODISHA I

367 ABLAPL/0006192/2020  ABINASH PARIDA CHANDRAKANTA NAYAK MANGALPUR /210 /2020
VS VS 0
STATE OF ODISHA I

368 ABLAPL/0006193/2020  MANORANJAN SAHOO SUKANTA KUMAR DALAI TIRTOL /161 /2020
VS VS 0
STATE OF ODISHA I

369 ABLAPL/0006194/2020  BIJAYA KUMAR SADANGI @ BIJAY SADANGIDIBYA JYOTI| SAHOO BHADRAK TOWN /153 /2020
VS Vs 0
STATE OF ODISHA I

370 ABLAPL/0006195/2020  SURYA @ ARUN KUMAR NAIK SUBASH CHANDRA MISHRA BAUNISUNI /21 /2018
Vs VS 0
STATE OF ODISHA I

371 ABLAPL/0006196/2020  BASANTA KUMAR MAJHI UDIT RANJAN JENA MARINE KASIA /20 /2020
VS VS 0
STATE OF ODISHA I

372 ABLAPL/0006197/2020  ARATI MANDAL RAJB LOCHAN PATTNAIK BHOGRAI /66 /2020
VS VS 0
STATE OF ODISHA I

373 ABLAPL/0006198/2020  KESAB @ KESHAB SABAR TRILOCHAN NANDA NAWAPARA /63 /2020
Vs VS 0
STATE OF ODISHA I

374 ABLAPL/0006199/2020  THANA SUNDARA SETH BIBHU PRASAD MOHANTY HEMGIR /124 /2020

VS

VS
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STATE OF ODISHA I
375 ABLAPL/0006200/2020  SWADHINPRIYA ROUT JAYADEBA BEHERA 110
VS VS 0
STATE OF ODISHA I
376 ABLAPL/0006201/2020  RANJAN SWAIN JAYADEBA BEHERA BANAPUR P.S. /92 /2020
Vs VS 0
STATE OF ODISHA I
377 ABLAPL/0006202/2020  DINESH KUMAR JADAV SUNIL KUMAR PANDA BRAJARAJINAGAR /37 /2020
VS VS 0
STATE OF ODISHA I
378 ABLAPL/0006203/2020  KUNI BEHERA SURYA NARAYAN MISHRA BRAHMAGIRI /73 /2020
VS VS 0
STATE OF ODISHA I
379 ABLAPL/0006204/2020  PARIMAL MANDAL RAJIB LOCHAN PATTNAIK BHOGRAI /66 /2020
VS VS 0
STATE OF ODISHA I
380 ABLAPL/0006205/2020  SIDDHARTHA CHAND PRAMOD KUMAR JENA REMUNA /55 /2020
Vs VS 0
STATE OF ODISHA I
381 ABLAPL/0006206/2020  SAPAN KUMAR MANDAL PRAMOD KUMAR JENA 110
VS VS 0
STATE OF ODISHA I
382 ABLAPL/0006207/2020  GOUTAM BARIK PRAMOD KUMAR JENA CHANDIPUR /31 /2020
VS VS 0
STATE OF ODISHA I
383 ABLAPL/0006208/2020  GHUNGURA @ AMIT SAHOO B.K.GHADEI CHAULIAGANJA /171 /2020
Vs VS 0
STATE OF ODISHA I
384 ABLAPL/0006209/2020  BIMBADHARA MALIK SANTOSH KUMAR DWIVEDY SORO /160 /2020
VS VS 0
STATE OF ODISHA I
385 ABLAPL/0006210/2020  JAGAT JEEBAN JENA DEBASHISROUTRAY LAXMISAGAR P.S. /124 /2020

VS
STATE OF ODISHA

VS
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386 ABLAPL/0006211/2020 ~ MOHAMMAD KAMAR @ LALA B.K.NAYAK KAKATAPUR /92 /2020
VS VS 0
STATE OF ODISHA I
387 ABLAPL/0006212/2020  IMAL KHAN AKSHAYA KU PANDEY CHHENDIPADA /88 /2020
VS VS 0
STATE OF ODISHA I
388 ABLAPL/0006213/2020  JYOSTNAMAY EE PRADHAN PADMANAVA JENA PURUNAKOTE /64 /2019
VS VS 0
STATE OF ODISHA I
389 ABLAPL/0006214/2020  GYANA RANJAN BEHERA BIJAY KUMAR MOHANTY JARAPADA /54 /2017
VS VS 0
STATE OF ODISHA I
390 ABLAPL/0006215/2020  BINOD BEHERA @ BINOD KUMAR BEHERA  SARATHI JYOTI MOHANTY BALANGA /38 /2020
VS VS 0
STATE OF ODISHA I
391 ABLAPL/0006216/2020 ~ RABSA @ RAF SAHA SOUMYA RANJAN DAS BRAHMANITARANG /45 /2020
VS VS 0
STATE OF ODISHA I
392 ABLAPL/0006217/2020 ~ BASANTA DAS SUMANTA KUMAR NAYAK NANDIPADA /48 /2019
VS VS 0
STATE OF ODISHA Il
393 WPC(OA)/0001109/2019  BIPRA RANJAN BEURA M/S.SURYA NARAYAN PATNAIK /1
VS VS 0
STATE OF ODISHA I
394 WPC(OAC)/0001109/2019 /1
Vs VS 0
I
395 WPC(OAC)/0002422/2001  SUBASH CHANDRA ROUT M/SBISWAJT MOHANTY 1 /1
VS VS 0
STATE OF ODISHA I
396 WPC(OAC)/0002895/2018 SANTOSH KUMAR JENA M/SALOK KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
397 WPC(OAC)/0003076/2018  DR.SANJEEB KUMAR MOHAPATRA M/SUMARANI PANDA /1
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VS VS 0
STATE OF ODISHA I
398 WPC(OAC)/0003140/2017 KRUSHNA CHANDRA PANDA M/S.HARA PRASAD RATH /1
VS VS 0
STATE OF ODISHA Il
399 WPC(OAC)/0003645/2012  JAY AKRUSHNA PARIDA M/S.SADASIVA PATRA /1
VS VS 0
STATE OF ODISHA Il
400 CONTC(CPC)/0000469/2011 SANTOSH KUMAR RANA M/SK.K.SWAIN /1
& VS 0

COMMNR.CUM SECY. SME DEPTT.
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ORISSA HIGH COURT

MI1SC CASESFILED on :03/06/2020

SL. IANO NAME OF PETNR /APPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR/APPEL

1 14/2020 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE
CRLLP/15/2020

2 14/2020 SANTOSH KUMAR RANA-MP M/SK.K.SWAIN
CONTC(CPC)/469/2011

3 52/2020 DASARATHI AGRAWALLA-MP M/SP.V.RAMDAS
RFA/27/2004

4 102/2020 PRAVA RANJAN MISHRA-MP CHINMAYA KUMAR NAYAK
CRLMP/575/2020

5 117/2020 TANUJA PALAI-MP SANGRAM RATH
TRP(C)/110/2020

6 357/2020 BABULI @ BABULA DAS-MP DEBASNAN DAS
CRLREV/288/2020

7 379/2020 UPENDRA TRIPATHY @ TIADI-MP ANUPAM DASH
CMP/376/2020

8 380/2020 RAMA CHANDRA PANDA-MP BIBEKANANDA BHUYAN
CMPI377/2020

9 415/2020 COMMISSIONER OF SALES TAX-MP D.BEHURA, SC.(ST.)
RVWPET/242/2020

10 416/2020 DAMODAR SAMAL-MP AKSHAYA KUMAR PANDEY
RVWPET/243/2020

11 417/2020 DAMODAR SAMAL-MP AKSHAYA KUMAR PANDEY
RVWPET/243/2020

12 426/2020 STATE OF ORISSA-MP AGA.
FAO/540/2020

13 427/2020 STATE OF ORISSA-MP A.GA.
FAO/540/2020

14 465/2020 SUNITA-MP NIRANJAN LENKA
BLAPL/9816/2019

15 466/2020 JSRINIVAS RAO-MP MANAS CHAND
BLAPL/3229/2020

16 467/2020 BRIJMOHAN GUPTA-MP RAJB RATH
BLAPL/3771/2020

17 468/2020 PROF. PUNJILAL MEHER-MP MANOJKUMAR PATI
BLAPL/449/2020

18 469/2020 PROF.PUNJILAL MEHER-MP MANOJKUMAR PATI
BLAPL/450/2020

19 503/2020 SUBHRANSU RANJAN PATNAIK-MP BIRAJA PRASANA SATAPATHY
ABLAPL/1766/2020

20 511/2020 JAREGA-MP N.N.MOHAPATRO
ABLAPL/6178/2020

21 555/2020 STATE OF ODISHA-MP SR.S.C. (SAND ME)
WA/303/2020

22 556/2020 STATE OF ODISHA-MP SR.S.C. (SAND ME)
WA/303/2020

23 557/2020 STATE OF ODISHA-MP SR.S.C. (SAND ME)
WA/303/2020

24 558/2020 STATE OF ODISHA-MP SR.S.C. (SAND ME)
WA/303/2020

25 559/2020 STATE OF ODISHA-MP SR.S.C. (SAND ME)
WA/304/2020

26 560/2020 STATE OF ODISHA-MP SR.S.C. (SAND ME)
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

WA/304/2020
561/2020
WA/304/2020
562/2020
WA/304/2020
563/2020
WA/305/2020
564/2020
WA/305/2020
565/2020
WA/305/2020
566/2020
WA/305/2020
567/2020
WA/306/2020
568/2020
WA/306/2020
569/2020
WA/306/2020
570/2020
WA/306/2020
571/2020
WA/307/2020
623/2020
MACA/406/2020
624/2020
MACA/407/2020
625/2020
MACA/408/2020
626/2020
MACA/408/2020
627/2020

CRLMC/1063/2020

627/2020
MACA/257/2020
628/2020

CRLMC/1065/2020

628/2020
MACA/409/2020
629/2020
MACA/109/2020
630/2020
MACA/390/2019
674/2020
CRLA/683/2019
675/2020
CRLA/346/2016
676/2020
CRLA/332/2020
677/2020
CRLA/332/2020
678/2020
CRLA/333/2020
679/2020
CRLA/333/2020
680/2020
CRLA/333/2020
6221/2020

WP(C)/13527/2020

6223/2020

WP(C)/13528/2020

6224/2020

WP(C)/13532/2020

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

SUCHISMITA RAY-MP

SR.S.C. (SAND ME)

SR.S.C. (SAND ME)

SR.S.C. (SAND ME)

SR.S.C. (SAND ME)

SR.S.C. (SAND ME)

SR.S.C. (SAND ME)

SR.S.C. (SAND ME)

SR.S.C. (SAND ME)

SR.S.C. (SAND ME)

SR.S.C. (SAND ME)

SHISHIR KUMAR SWAIN

THE DIVISIONAL MANAGER, THE NEW INDIA ASSURANCGRAGTANIDKMMAR SARANGI

THE DIVISIONAL MANAGER, THE NEW INDIA ASSURANCECBOMATN.-MP

NATIONAL INSURANCE CO. LTD.-MP

NATIONAL INSURANCE CO. LTD.-MP

SAHAJAHAN KHAN-MP

SABITA RANJAN PATTNAIK

SABITA RANJAN PATTNAIK

MR.A.K.DASH

THE DIVISIONAL MANAGER, (LEGAL), M/S. ORIENTAL INSDRANGH EBIAND.-MP

CHHABILAL SAHU-MP

P.K.MOHANTY

THE LEGAL MANAGER, THE ORIENTAL INSURANCE CO. EDDINARH ROY

DIVISIONAL MANAGER, ORIENTAL INSURANCE CO. LTDAMRM ALl KHAN

D.M.,ORIENTAL INSURANCE CO.LTD-MP

JAGANNATH BATHALU-MP

ANAND VARDARAJSAMMUGABEL PANDARAM-MP

BALARAM MALLIK-MP

BALARAM MALLIK-MP

ROHITA MOHAPATRA-MP

ROHITA MOHAPATRA-MP

ROHITA MOHAPATRA-MP

PRIYARANJAN DAS-MP

KHIRABDHI TANAYA PRIYADARSANI-MP

TRIPURA BEHERA-MP
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M/S.ADAM ALI KHAN

M/S.DEBASNAN DAS

M/SJYOTIRMAYA SAHOO

S.SPATRO

S.SPATRO

SANJAY KUMAR PRADHAN

SANJAY KUMAR PRADHAN

SANJAY KUMAR PRADHAN

DEBASISNAYAK

BIJAY KUMAR MOHANTY

ASMIYA RANJAN MAJHI



58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

6225/2020
WP(C)/13533/2020
6226/2020
WP(C)/13534/2020
6227/2020
WP(C)/13536/2020
6228/2020
WP(C)/13537/2020
6229/2020
WP(C)/13538/2020
6230/2020
WP(C)/13539/2020
6231/2020
WP(C)/13544/2020
6232/2020
WP(C)/13547/2020
6233/2020
WP(C)/13548/2020
6234/2020
WP(C)/13549/2020
6235/2020
WP(C)/13550/2020
6236/2020
WP(C)/17120/2019
6237/2020
WP(C)/13333/2020
6238/2020
WP(C)/13552/2020
6239/2020
WP(C)/17122/2019
6240/2020
WP(C)/13554/2020
6241/2020
WP(C)/13555/2020
624212020
WP(C)/13557/2020
6243/2020
WP(C)/13558/2020
6244/2020
WP(C)/13559/2020
6245/2020
WP(C)/13560/2020
6246/2020
WP(C)/13562/2020
6247/2020
WP(C)/13564/2020
6248/2020
WP(C)/13565/2020
6249/2020
WP(C)/13566/2020
6250/2020
WP(C)/13567/2020
6251/2020
WP(C)/13570/2020
6252/2020
WP(C)/13571/2020
6253/2020
WP(C)/13572/2020
6254/2020
WP(C)/13573/2020
6255/2020
WP(C)/13574/2020
6256/2020

SOUMYA RANJAN MISHRA-MP
SHISHIR KUMAR PARIDA-MP
PRAVATI PANDA-MP
RAJKISHORE PARIDA-MP

M/S. RANISATI TRANSPORT-MP
JAYANTA KUMAR BAL-MP
CHARULATA NAIK-MP
DR.SANGEETA MISHRA-MP
PRAMOD KUMAR SAHOO-MP
DR.SANDHYARANI PATNAIK-MP
SHYAMSUNDAR RANA-MP
RABINARAYAN PUTHAL-MP
SUBASH CH. SAHOO-MP
RUTURAJA DAS-MP

PRAMOD KUMAR NAYAK-MP
NIBEDITA MOHAPATRA-MP
DR.SUJATA MALLICK-MP
SRIMATI ROUT-MP
DR.NAMRATA DAS-MP

M/S ASHOKA INFRACORE PVT.LTD.-MP
SUBHRA PANDA-MP

BAPITA NAIK-MP

PUSPA DEVI DADHICH-MP
BIBHUTI BHUSAN DASH-MP
BIBHUTI KANTA DAS-MP
ASWINI KUMAR SAMANTARAY-MP
SRINIBAS GHATUARY-MP
RAGHUNATH ACHARYA-MP
PRIYABRATA JENA-MP
KASINATH BARIK-MP
SUSHANTA KUMAR PRADHAN-MP

PRATAP CHANDRA NAYAK-MP
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ASIT KU.JENA

RAJJEET ROY

MANMAYA KUMAR DASH

ALOK KUMAR MOHAPATRA

SUBRAT KU.DAS

ALOK KUMAR MOHAPATRA

K.K.SWAIN

BUDHADEV ROUTRAY

ASHOK KUMAR SARANGI

SP.NATH

A.K.SARANGI

M/S.NIRANJAN LENKA

MRS AMIT PRASAD BOSE

SP.NATH

M/S.DURGESH NARAYAN RATH

SP.NATH

BUDHADEV ROUTRAY

SANJEEV UDGATA

S.P.NATH

SIDHARTHA MISHRA

S.P.NATH

PRAVAT RANJAN DASH

BIBHU PRASAD DAS

PRAVAT RANJAN DASH

NIRANJAN ROUT

PRAVAT RANJAN DASH

PRAVAT RANJAN DASH

DEEPAK KUMAR MOHAPATRA

PRAVAT RANJAN DASH

DEEPAK KUMAR MOHAPATRA

PRAVAT RANJAN DASH

PRAVAT RANJAN DASH



90

91

92

93

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

113

114

115

116

117

WP(C)/13576/2020
6257/2020
WP(C)/13577/2020
6258/2020
WP(C)/13579/2020
6259/2020
WP(C)/13582/2020
6260/2020
WP(C)/13583/2020
6261/2020
WP(C)/13584/2020
6262/2020
WP(C)/13585/2020
6263/2020
WP(C)/13386/2020
6264/2020
WP(C)/16405/2016
6265/2020
WP(C)/13603/2020
6266/2020
WP(C)/13604/2020
6267/2020
WP(C)/14619/2019
6268/2020
WP(C)/13606/2020
6269/2020
WP(C)/13605/2020
6270/2020
WP(C)/13605/2020
6271/2020
WP(C)/13617/2020
6272/2020
WP(C)/13622/2020
6273/2020
WP(C)/13623/2020
101/2020
CRLMP/531/2020
502/2020
ABLAPL/3177/2020
504/2020
ABLAPL/4214/2020
505/2020
ABLAPL/5743/2020
506/2020
ABLAPL/12863/2019
507/2020
ABLAPL/4115/2020
508/2020
ABLAPL/2670/2020
509/2020
ABLAPL/11170/2019
510/2020
ABLAPL/12266/2019
626/2020
CRLMC/720/2020
6222/2020
WP(C)/3966/2020

SANJAYA KUMAR PATTANAIK-MP

BISWAJT BEHERA-MP

DILIPKUMAR PRADHAN-MP

LAKSHMAN KUMAR BEHERA-MP

ACHYUTANANDA SWAIN-MP

THE EXECUTIVE ENGINEER(ELECT)-MP

SANTOSH KUMAR SWAIN-MP

M/S.SEPHRD-MP

DINAMANI MAHANTA-MP

MANKALI SUNAR-MP

BISHWARANJAN PRADHAN-MP

MANISHA RANI TAKRI-MP

MD.ODISHA LIFT IRRIGATION CORPORATION LTD.-MP

MD.ODISHA LIFT IRRIGATION CORPORATION LTD.-MP

ASHOK KUMAR SAMANTRAY-MP
M/S. LOFTY OPTICAL INDUSTRIES-MP
ADHUNIK METALIKSLTD.-MP
SANJU GOCHHAYAT-MP
ANANDA BERA-MP

JANHI SETHI-MP

MUKTA NATH-MP

BHAGABAN MALLIK-MP
SANDEEP SWAIN-MP

BIDESHI @ BIDESI SAHOO-MP
SATYARANJAN JENA@LUCKY-MP
SUSANTA DAS@NUNU-MP
ANUA@ANIRUDHA ROUT-MP

KULAMANI BEHERA-MP
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PRAVAT RANJAN DASH

PRAVAT RANJAN DASH

B.K.NAYAK

B.K.NAYAK

ANTARYAMI SWAIN

B.K.NAYAK.1

M/S.B.B.SWAIN

M/S.DR.ASHOK KU.MOHAPATRA

RAJV KUMAR MAHANTA

JK.KHUNTIA

M/SAVIJT MISHRA

ANURAG PATI

SATYABRATA MOHANTY 1

SATYABRATA MOHANTY 1

SATYABRATA MOHANTY 1

IPSIT AUROBINDO ACHARYA

SASWAT K.ACHARYA





